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The applicant continues up till now cn the post of Head
T.T.E. from which he was being shifted to the?post of Chief Ticket

Cellector for a pericd of cne year, due to stay order granted by

the Tribunal in favour of the applicant. Thé period of one year

relating tc such shifting is completed eince Iong. In view of this

the learned counsel for the epplicent deces not went to press the

present OA. It ie, therefore, dismissed as not pressed.
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